
15.07.2025 

17.07.2025 

15.07.2025 

17.07.2025 

15.07.2025 

17.07.2025 

(A) 

(B) 

(SMC) 

IC (i): The Part Heard matters fixed during the above period will be 

heard by respective benches. 

CASES FIXED ON 

are 

14.07.2025 (BENCH -A) 

(ii) Both the benches 

fixed before Bench -A & B are adjourned as follows: 

14.07.2025 (BENCH -B) 

cancelled 

fio:-08-07-2025 

On 
14.07.2025 and the Cases 

ADJOURNED TO 

13.08.2025 

21.08.2025 

(iii) GqRiGi 3ate qto Hybrid H|H (through Cisco Webex) H Or0 ot 

TGHOTMeeting No. 2642 078 5626 y Meeting password: -12345 | 
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Srl Appeal Number 

1 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

CAUSE LIST OF A BENCH FOR 15-JULY-2025(TUESDAY) 

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER 

AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 

Assmt. 

LUCKNOw--CL-2025Jul14.htm 

Year 

IN COURT ROOM 2 

ITA 474/LKW/2017| 2013-14 

2 ITA 289/LKW/2023 2012-13 

3ITA 290/LKW/2023| 2013-14 

4 ITA 291/LKW/2023| 2014-15 

5 ITA 292/LKW/2023| 2015-16 

6ITA 293/LKW/2023 2016-17 

7 CO 28/LKVw/2017 

8ITA 247/LKW/2019 2013-14 [A] THE DISTRICT MAGISTRATE 

9 ITA 248/LKW/2019 2014-15 

10 ITA 249/LKW/2019 2015-16 

11 ITA 254/LKW/2024| 2014-15 

12 ITA 649/LKW/2024| 2017-18 

13 ITA 180/LKW/2025 

Assessee Name 

fle://C:/JudiSIS/LUCKNOW-CL-2025Jul14.htrm 

[D] BIOVED RESEARCH SOCIETY 

[D] BIOVED RESEARCH SOCIETY 

[D] BIOVED RESEARCH SOCIETY 

[D] BIOVED RESEARCH SOCIETY 

[D] BIOVED RESEARCH SOCIETY 

2013-14 [A] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL) 

[D] M/S BIOVED RESEARCH SOCIETY (OLD APPEAL) 

[A] THE DISTRICT MINING OFFICER 

[A] THE DISTRICT MAGISTRATE 

[A] DINESH OILS LTD 

[A] SRI SAINATH ASSOCIATES 

2012-13[A] SHIVRA SINGH 

Remarks 

lsstant Registrar 
09-Jul-2025| 

2/4 
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Srl Appeal Number 

BEFORE HON'BLE SsUBHASH MALGURIA, JUDICIAL MEMBER 
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER 

CAUSE LIST OF B BENCH FOR 15-JULY-2025 (TUESDAY) 

4 ITA 791/LKW/2024 

3 ITA 789/LKW/2024| 2015-16 

1 ITA 283/LKW/2024| 2014-15TA] M/S SADANA ELECTRIC STORE 

16 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

2 ITA 284/LKW/2024| 2015-16 [A] M/S SADANA ELECTRIC STORE 

17 

5 ITA 799/LKW/2024| 2018-19 

6 ITA 802/LKW/2024| 2016-17 

7 ITA 803/LKW/2024| 2005-06 

8 ITA 107/LKW/2025| 2013-14 

Assmt. 
Year 

CO 9/LKVW/2025 

14 ITA 131/LKW/2025 2013-14 

15 ITA 143/LKW/2025| 2015-16 

CO 11/LKW/2025 

N.A 

19 CO 12/LKW/2025 

22 CO 10/LKW/2025 

9 ITA 108/LKW/2025 2017-18 

10 ITA 109/LKW/2025 2012-13 [AJ SAHARA CITY HOMES - VELLORE 

11 ITA 127/LKW/2025 2011-12 [D] SAHARA CITY HOMES-KANPUR-1 

12 ITA 126/LKW/2025 2018-19[AJ ASHOK KUMAR MISHRA 

13 ITA 130/LKW/2025 2021-22 

2013-14 

18 ITA 145/LKW/2025 2012-13 

2015-16 

LUCKNOWw--CL-2025Jul14,htm 

2012-13 

IN COURT ROOM 2 

[AJ ABHISHEK SINGH 

23 ITA 146/LKW/2025 2013-14 

[A] SANJAY KUMAR 

file://C:/JudiSIS/LUCKNOW-CL-2025Jul14.htm 

Assessee Name 

TAJ DAYAL EDUCATIONAL WELFARE SOCIETY 

[A] ARVIND KUMAR SINGH 

[AJ AGMOTEX FABRICS LTD. 

AJ SAHARA CITY HOMES-ELLURU 

[A] VIKAS SINGH 

[A) SAHARA CITY HOMES-ELLURU 

[D] M/S ZENO TRADERS AND SEVICES LIMITED 

[D] M/S ZENO TRADERS AND SERVICES LIMITED 

[A] ZENO TRADERS AND SEVICES LIMITED 

20 ITA 132/LKW/2025 2017-18[A] SUPER PACKAGERS 

[A] ZENO TRADERS AND SERVICES LIMITED 

[D] M/S AUTEM CONSULTANCY SERVICES LTD. FORMERLY KNOWN 
AS M/S RICH INTERNATIONAL FINANCIAL PVT. LTD. 

21 ITA 142/LKW/2025| 2015-16 [D] M/S BANSAL SUPPLIERS PVT. LTD. 

TAJ AUTEM CONSULTANCY SERVICES LTD. FORMERLY KNOWN AS 
RICH INTERNATIONAL FINANCIAL PVT. LTD. 

2015-16[A] BANSAL SUPPLIERS PVT, LTD. 

[DI M/S NIRBHARANT MANAGEMENT & CONSULTANT PRIVATE 
LIMITED 

Remarks 

2/6 



7/9/25, 1:20 PM 

Srl Appeal Number 

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER 

CAUSE LIST OF B BENCH FOR 15-JULY-2025 (TUESDAY) 

25 ITA 148/LKW/2025 

26 CO 13/LKW/2025 

24 ITA 147/LKW/2025 2015-16 

27 CO 14/LKW/2025 

Assmt. 
Year 

2013-14 

LUCKNOW--CL-2025Jul14.htm 

2015-16 

28 CO 15/LKW/2025 2016-17 

2016-17 rDI M/S NIRBHARANT MANAGEMENT & CONSULTANT PVT. LTD. 

file:///C:/JudiSIS/LUCKNOW--CL-2025Jul14.htm 

IN COURT ROOM 2 

Assessee Name 

[D] M/S NIRBHARANT MANAGEMENT& CONSULTANT PRIVATE 

LIMITED 

[A] NIRBHARANT MANAGEMENT CONSULTANT PRIVATE LIMITED 

[A] NIRBHARANT MANAGEMENT CONSULTANT PRIVATE LIMITED 

[A] NIRBHARANT MANAGEMENT CONSULTANT PVT. LTD. 

Remarks 

Assistant Registrar 
09-Jul-2025 

3/6 



7/9/25, 1:20 PM 

1 

Sl Appeal Number 

CAUSE LIST OF SMC BENCH FOR 15-JULY-2025 (TUESDAY) 

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER 
IN COURT ROOM 2 

ITA 99/LKW/2025 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

3 ITA 298/LKW/2025 
4 ITA 299/LKW/2025 

Assmt. 
Year 

LUCKNOW-CL-2026Jul14.htm 

2 ITA 251yLKW/20252017-2018|[AJ SANGEETA YADAV 

2015-16 A] SANJEEV KUMAR SAXENA 

2019-20[AJ KUSMA VERMA 

5 ITA 319/LKW/2025 2018-19 [AJ ABHA PATEL 

Assessee Name 

2020-21[A] AMAR SINGH SMARAK SHIKHAN PRASHIKSHAN SANSTHAN 

file:///C:/JudiSIS/LUCKNOW--CL-2025Jul14.htm 

Remarks 

Asistant Registrar 
09-Jul-2025 

2/4 
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1 

Srl Appeal Number 

3 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

CAUSE LIST OF A BENCH FOR 16-JULY-2025(WEDNESDAY) 

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER 
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 

Assmt. 
Year 

ITA 215/LKW/2018| 2014-15 

2 ITA 255/LKW/2018| 2014-15 

LUCKNOW--CL-2025Jul14.htm 

ITA 161/LKW/2019 2012-13 

file://C:/JudiSIS/LUCKNOW--CL-2025Jul14.htm 

IN COURT ROOM 2 

Assessee Name 

[A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[AJ U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED 

[D] M/S. U.P. JAL NIGAM 

4 ITA 162/LKW/2019 2015-16 

5 ITA 174/LKW/2019| 2012-13 

6 ITA 209/LKW/2019| 2012-13 

7ITA 219/LKW/2019 2015-16 

8ITA 272/LKW/2019 2013-14 

9 ITA 284/LKW/2019| 2013-14 

10 ITA 655/LKW/2024| 2013-14 

11 ITA 656/LKW/2024| 2014-15[A] MANTORA OIL PRODUCTS PRIVATE LIMITED 

12 ITA 657/LKW/2024| 2015-16 [A] MANTORA OIL PRODUCTS PRIVATE LIMITED 

[A] M/S. U.P. JAL NIGAM 

[A] MANTORA OIL PRODUCTS PRIVATE LIMITED 

Remarks 

Assistant Registrar 
09-Jul-2025 

3/4 
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19 

20 

21 

22 

Srl Appeal Number 

23 

1 

2 

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER 

ITA 3/LKW/2004 

ITA 4/LKW/2004 

CAUSE LIST OF B BENCH FOR 16-JULY-2025 (WEDNESDAY) 

INCOME IAX APPELLATE TRIBUNAL, LUCKNOW 

Assmt. 

3 ITA 384/LKW/2011 2006-07 

CO 27/LKW/2025 

Year 

ITA 1/LKW/2025 2019-20 

10ITA 158/LKW/2025 2010-11 

11 ITA 159/LKW/2025 2011-12 

12 ITA 160/LKW/2025 2012-13 

13ITA 161/LKW/2025 2013-14 

14 ITA 162/LKW/2025 2014-15 

15 ITA 163/LKW/2025 2015-16 

16 |ITA 164/LKW/2025 2016-17 

17 CO 25/LKW/2025 2010-11 

18 CO 26/LKW/2025 

CO 28/LKW/2025 

1995-96 

5 ITA 530/LKW/2014| 2008-09 

6 ITA 550/LKW/2014 2008-09 

7 ITA 366/LKW/2024| 2013-14 

8 ITA 367/LKW/2024 2020-21 

CO 29/LKW/2025 

1996-97 

CO 30/LKW/2025 

LUCKNoW--CL-2025Jul14.htm 

4 ITA 540/LKW/2011| 2005/06 [AJ U.P STATE INDUSTRIAL DEVELOPMENT CORPORATION 

IN COURT ROOM 2 

[A] M/S U.P STATE INDUSTRIAL DEVELOPMENT CORPORATION 
LTD. 

[AJ M/S U.P STATE INDUSTRIAL DEVELOPMENT CORPORATION 
LTD. 

le://C:/JudiSIS/LUCKNOW--CL-2025Jul14.htm 

[AJ U.P.STATE INDUSTRIAL DEVELPMENT CORPN.LTD 

[D] M/S U.P STATE INDUSTRIAL DEVELOPEMENT CORP. LTD, 

[AJ U.PSTATE INDUSTRIAL DEVELOPMENT CORPORATION LTD. 
[A] U.P. STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD. 

[A] DEV ANAND BHATT 

[D] ASHESH AGRAWAL 

[D] ASHESH AGARWAL 

[D] ASHESH AGARWAL 

[D] ASHESH AGARWAL 

[D] ASHESH AGARWAL 

[D] ASHESH AGARWAL 

[D] ASHESH AGARWAL 

[A] ASHESH AGRAWAL 

2011-12 [A] ASHESH AGARWAL 

2012-13 [A] ASHESH AGARWAL 

Assessee Name 

[AJ U.P STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD. 
(UPSIDC) 

2013-14 [A] ASHESH AGARWAL 

2014-15 [A] ASHESH AGARWAL 

2015-16 [AJ ASHESH AGARWAL 

CO 31/LKW/2025 2016-17 [A] ASHESH AGARWAL 

Remarks 

AsST REGLTRAR 
4/6 
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Srl Appeal Number 

3 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

CAUSE LIST OF A BENCH FOR 17-JULY-2025 (THURSDAY) 

6 

7 

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER 
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 

1 ITA 195/LKW/2023 2020-21 

Assmt. 

2 ITA 224/LKW/2024 2015-16 

Year 

5 ITA 398/LKW/2024| 2020-21 

ITA 226/LKW/2024| 2012-13[AJ NISHA FAZAL 

CO 24/LKW/2024 2020-21 

LUCKNOW--CL-2026Jul 14.htm 

ITA 399/LKW/2024| 2016-17 

IN COURT ROOM 2 

4 ITA 227/LKW/2024| 2013-14 [AJ SHIVA NEETI DEVELOPERS 

[A] SMT. VEENA AGARWAL 

[AJ RAJENDRA KUMAR 

file://C:/JudiSIS/LUCKNOW--CL-2025Jul14.htn 

Assessee Name 

[D] RAHMAN INDUSTRIES LIMITED (E.F,) 

8 ITA 434/LKW/2024| 2015-16 [A] VIKAS JAIN 

[A] RAHMAN INDUSTRIES LIMITED 

[A] BHARAT BHUSHAN CHAWLA (E.F) 

9 ITA 539/KW/2024 2015-16[AJ BASTI SAHKARI KRAYA CENTER VIKRAY SAMITI LIMITED 
10 ITA 619/LKW/2024| 2015-16 [D] VARUNARJUN TRUST 

11 ITA 620/LKW/2024 2016-17 

12 1TA 624/LKW/2024| 2017-18 [A] VINAI SHUKLA 

[D] VARUNARJUN TRUST 

Remarks 

Assistant Registrar 
09-Jul-2025 

4/4 
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1 

Srl Appeal Number 

2 

3 

4 

IT(SS)A 
388/LKW/2019 

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER 
AND HON'BLE NIKHIL CHoUDHARY, ACCOUNTANT MEMBER 

IT(SS)A 
397/LKW/2019 

8 

IT(SS)A 
398/LKW/2019 

CAUSE LIST OF B BENCH FOR 17-JULY-2025 (THURSDAY) 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

IT(SS)A 
399/LKW/2019 

5 ITA 457/LKW/2019| 2016-17 

Assmt. 
Year 

11 ITA 382/LKW/2020 

6 ITA 369/LKW/2020 2016-17 

12 ITA 405/LKW/2020 

2008-09 

13 ITA 390/LKW/2020 

2010-11 

14 ITA 430/LKW/2020 

15 ITA 94/LKW/2023 

2009-10[D] VIJAY INFRASTRUCTURE PVT. LTD 

2011-12 

9 ITA 373/LKW/2020| 2017-18 

10 ITA 434/LKW/2020 2017-18 

LUCKNOW.-CL-2025Jul14.htm 

7 ITA 370/LKW/2020 2017-18 [A] M/S. EVERGREEN INFRA BUILD PVT. LTD. 

2017-18 

ITA 1/LKVw/20212016-2017[D] M/S EVERGREEN INFRABUILD PVT. LTD 

2017-18 

2017-18 

IN COURT ROOM2 

2017-18 

Assessee Name 

file:///C:/JudiSIS/LUCKNOW-CL-2025Jul14.htm 

[D] VIJAY INFRASTRUCTURE PVT. LTD 

[D] VIJAY INFRASTRUCTURE PVT. LTD 

[D] VIJAY INFRASTRUCTURE PVT. LTD 

[D] MRS. MAHINDAR KAUR 

[AJ M/S. EVERGREEN INFRA BUILD PVT. LTD. 

[A] M/S. LALII JEWELLERS PVT. LTD. 

[D] LALII JEWELLERS PVT. LTD. 

[A] SHRI SHISHIR RASTOGI 

[D] SHRI SHISHIR RASTOGI 

[AJ SHRI PANKAJ VERMA 

[D] SHRI PANKAJ VERMA 

2017-18[AJ BALAJI SHAKTI BULLIONS & JEWELLERS PVT. LTD., LUCKNOW. 

Remarks 

A_sistant Registrar 
09-Jul-2025 

6/6 



7/9/25, 1:20 PM 

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW 

CAUSE LIST OF SMC BENCH FOR 17-JULY-2025 (THURSDAY) 

Srt Appeal Number 

LUCKNoW-CL-2025Jul14.htm 

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER 
IN COURT ROOM 2 

Assmt. 
Year 

file://C:/JudiSIS/LUCKNOW--CL-2025Jul14.htm 

Assessee Name 

1 ITA 115/LKW/2020 2015-16 A] SHRI KAPIL KHANDELWAL 

Remarks 

dAssistant Registrar 09-Jul-2025 

414 
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